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THE MINISTER OF STATE OF THE MINISTRY OF PLANNING
(RAO INDERJT SINGH): (a) Yes, Sir, Planning Commission has issued guidelines
for proper implementation of Scheduled Castes Sub-Plan (SCSP) and Tribal Sub-Plan
(TSP) from time to time.

(b) Detail guidelines are available in the website of the Planning Commission
link; Attp://planningcommission.nic.in/sectors/social. php?sectors=social. Scheme-wise
details and status of implementation for Central Ministries/Departments is available
respectively for SCSP and TSP in the Statement 21 and 21-A, of the Expenditure
Budget Volume-I, from 2011-12 onwards.

(c) Planning Commission has not received any report regarding violation of

guidelines by Central Ministries/Departments.
Allocation to State Governments for maintenance of slums

+2130. SHRI RAMDAS ATHAWALE: Will the Minister of PLANNING be pleased
to state:

(a) whether funds have been allocated to the State Governments for other schemes
also along with the maintenance of slums, necessary basic facilities for the people in
the urban areas and getting other development work done during last and current five

year plan, if so, the State-wise details thereof; and

(b) the amount allocated to State Governments by the Central Government, State-
wise, during last and current five year plan along with the dates of these allocation

and the names of these schemes ?

THE MINISTER OF STATE OF THE MINISTRY OF PLANNING
(RAO INDERIJIT SINGH): (a) and (b) Government of India is providing assistance
to the State Governments for slum rehabilitation and improvement in other amenities.
Under the Eleventh plan, the main scheme for providing assistance for slum
rehabilitation and improving basic amenities in urban areas was the Jawaharlal Nehru
National Urban Renewal Mission (JNNURM). Under this scheme, central assistance for
projects of water supply, sanitation urban transport, solid waste management etc. were
provided. For rehabilitation of slums, the scheme had two specific components, namely
Basic Services to the Urban Poor (BSUP) which was implemented in 65 Mission
cities which are relatively larger cities including state capitals. The other component

was the Integrated Housing and Slum Development Programme (IHSDP) which was

tOriginal notice of the question was received in Hindi.
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implemented in non-Mission cities. Under Eleventh plan, for slum rehabilitation, pilot

programme of Rajiv Awaas Yojana was also launched in the last two year of plan.

Under the Twelfth plan, for slum rehabilitation, Rajiv Awaas Yojana has been
launched after incorporating the learning’s from its pilot phase. Under this scheme,
central fund for slum rehabilitation is provided. Under RAY, assistance is extended to
the States willing to assign property rights to slum dwellers and to undertake other
pro- poor reforms. Besides this, Ministry of Housing and Urban Poverty Alleviation
has launched National Urban Livelihood Mission (NULM) for Twelfth Five Year
Plan by recasting SISRY on 24.9.2013. The scheme also mandates undertaking a few
pro-poor urban reforms like providing of the property rights to the slum dwellers,
reserving land for housing for economically weaker section etc. After launching of
RAY under the Twelfth plan, BSUP and IHSDP components of JnNURM have been
discontinued. In addition, under the Twelfth plan, Government has also launched
National Urban Livelihood Mission under which urban poor are assisted for gainful
self-employment and skill based employment opportunities. The scheme also has a
component of providing assistance to the States for construction and maintenance
of shelter of homeless. The details of State-wise allocation under InNURM is given
in the Statement-I (See below). and that of NULM are given in the Statement-II
(See below). The details of State wise approved outlay allocated to the State
Governments during the Eleventh Five Year Plan and for the first two years of the

Twelfth Five Year Plan are given in the Statement-III.



Statement-1
State wise details of ACA Committed/ACA released under JaNURM

(X in crore)

Sl State/UT UIG UIDSSMT BSUP IHSDP InNURM RAY
No. ACA ACA ACA ACA ACA ACA ACA ACA Total Total Total Total Total
com- released commit- released com- released com-  released ACA ACA Balance @ ACA ACA
mitted ted mitted mitted commit-  released to be com-  released
ted released  mitted

1. Andhra 2052.65 168096 1991.57 1980.91 657.12 660.29 41448 42550 5115.82 4747.66 368.16 77.81 32.87
Pradesh

2. Arunachal 16243  125.66  212.25 80.39 54.46 54.46 8.96 4.48 438.10 26499 173.11 77.39 27.77
Pradesh

3. Assam 28450 248.13  318.44 15348 97.60 48.8 49.53 40.05 750.07 49046  259.61 1.98 1

4. Bihar 39476  155.13  946.08 146.16 5.07 78.19  380.79 233.51 1726.70 612.99 111371 454.65 297.72

5. Chhattisgarh 24291 218.62 37232 22791 30774 211.21 158.83 158.85 1081.80 816.59 26521 191.78 121.04

6. Goa 59.87 14.97 22.54 20.65 1.15 0.70 82.41 37.47 44.94 0 0

7.  Gujarat 2752.00 219877 372.61 347.05 1008.1 968.01 231.07 186.15 4363.78 3699.98 663.80 685.77 391.58

8. Haryana 34955  314.59 23972 12532 27.81 31.18 196.45 188.96 813.53 660.05 15348 47535 350.29

9. Himachal 29.31 3473 32547  171.22 11.21 7.37 42.17 37.94 408.16 25126 156.90 34 27.62
Pradesh

10.  Jammu and 570.53 35972 581.73 45239 134.44 5238 11275  108.00  1399.45 97249  426.96 22.22 17.81
Kashmir

11.  Jharkhand 741.17 35691 104.36 85.15 52.82 82.18 91.83 86.98 990.18 61122 37896 238.68 107.32

12. Karnataka 1697.00 125536 1531.73 84234 40796 384.03 22258 221.76 3859.27 270349 115578 1852.41 1038.84

13. Kerala 629.64 24338 44031 314.13 21995 21391 17947  165.17  1469.37 936.59 53278 160.77 66.06
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14. Madhya 1288.52 98598 2767.49 141690 230.75 263.5 162.61 19452 444937  2860.90 1588.47 861.01 464.53
Pradesh
15. Mabharastra 5684.47 4540.84 4401.57 2602.26 2446.61 2049.95 150228 1196.22 14034.93 10389.27 3645.66 0 0
16.  Manipur 219.33  110.25 56.70 56.70 43.91 43.91 32.35 3235 352.29 24321  109.08 0 0
17. Meghayala 196.16  133.00 12.89 12.12 40.35 36.21 22.43 15.70 271.83 197.03 74.80 0 0
18.  Mizoram 114.94 50.15 13.99 13.99 79.73 59.8 29.78 29.78 238.44 153.72 84.72 9.49 3.16
19. Nagaland 105.71 62.16 45.70 13.76  105.60  105.60 41.30 29.92 298.31 211.44 86.87 41.68 16.23
20. Odisha 16272 105.02  485.00 241.11 50.56 46.72  187.67  163.29 885.95 556.14 329.81 35256 125.86
21. Punjab 568.25 25631 51779  304.02 45.44 59.43 22.44 7776  1153.92 697.52  456.40 19.43 14.19
22. Rajasthan 693.55 54145 200294 54476 10525 131.64 521.87 53550 3323.61 1753.35 157026 968.24  473.96
23.  Sikkim 86.88 78.19 36.17 36.17 29.06 29.06 17.92 17.92 170.03 161.34 8.69 0 0
24. Tamil Nadu 245552 195327 1425.63 843.48 104528 1003.89 40045 398.68 5326.88 419932 1127.56 326.86 140.09
25. Tripura 160.43  144.39 71.00 69.20 13.96 13.96 38.05 38.05 283.44 265.60 17.84 98.79 77.92
26. Uttar Pradesh 2696.61 2320.39 1194.15 98791  798.04 876.6  626.16  718.18 5314.96  4903.08 411.88 576.99 279.22
27. Uttranchal 31192  256.06 24623 101.69 23.03 28.16 76.70 73.09 657.88 459.00 198.88  100.32 65.11
28. West Bengal 2486.66 1509.80 692.19 497.08 1784.29 1579.49 709.02 70323  5672.16  4289.60 1382.56 83.86 34.34
29. Telangana 161.56 20.25
30. A&N Islands 4.46 223 657.12  660.29 8.90 5.53 670.48 668.05 2.43 0 0
31. Chandigarh 26.84 26.84 0.00 0.00 30094 379.02 327.78 405.86  -78.08 0 0
32. DandN 14.92 7.46 3.34 1.67 18.26 9.13 9.13 0 0
Haveli
33. Daman and 7.54 31.00 0.58 0.29 8.12 31.29 0.00 0 0
Diu
34. Delhi 2327.34 1129.81 0.00 0.00 115544 108527 3482.78  2215.08 1267.70 0 0
35. Puducherry 162.72  105.02  160.49 31.34 83.20 38.02 5.48 2.74 411.89 17712 23477 0 0
Granp Torar 29714.89 2151586 21615.98 12760.28 12022.84 11283.68 649824 6092.46 69851.95 51652.28 18222.84 7873.60 4194.78

0] SAIMSUF UDLLY

[$T0T “Toquada( 1]

SUOLSING PaLIDISUr)

|14



212 Written Answers to

State-wise releases of NULM

[RAJTYA SABHA]

Statement-I1

Unstarred Questions

(X in crores)

S1.No. State/UT NULM
2012-13 2013-14

1. Andhra Pradesh 28.19

2. Arunachal Pradesh 1.3 2.42

3. Assam 34.29 34.66

4.  Bihar 19.34 23.52

5. Chhattisgarh 27.39 991

6. Goa 3.2 9.59

7. Gujarat 48.96 26.64

8. Haryana 3.36 1.66

9. Himachal Pradesh 2.96 52.23
10. Jammu and Kashmir 17.82 1.88
11. Jharkhand 50.58 6.08
12. Karnataka 26.35 2.18
13.  Kerala 71.15 36.56
14. Madhya Pradesh 103.52 30.57
15. Maharashtra 4 47.25
16.  Manipur 235 90.74
17. Meghalaya 6.53 241
18. Mizoram 4.43 4.34
19.  Nagaland 16.69 4.37
20.  Odisha 0.38 4.45
21.  Punjab 13.44 23.04
22.  Rajasthan 19.77 18.2
23, Sikkim 1.75 0.66
24, Tamil Nadu 112.69 59.22
25.  Tripura 85.61 65.8
26. Uttar Pradesh 47.07 94.87
27. Uttaranchal 6.26 6.54
28. West Bengal 75.01 58.12
29.  Delhi
30.  Puducherry

Granp ToTtAL 834.39 717.91
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(X in lakhs)

S1.No. Name of States/UTs Allocation Central Funds
2014-15 Released in 2014-15
1 2 3 4
Budget under MH: 3601 for States/UTs
1. Andhra Pradesh 5573.83 0.00
2. Bihar 4518.44 0.00
3. Chhattisgarh 2201.69 1487.91
4. Gujarat 10932.87 5170.21
5. Goa 91.94 62.11
6.  Haryana 3571.39 1607.60
7. Himachal Pradesh 250.13 0.00
8.  Jammu & Kashmir 1449.95 0.00
9. Jharkhand 3295.80 0.00
10.  Karnataka 9484.48 5229.03
11.  Kerala 1855.84 0.00
12. Madhya Pradesh 7812.59 3205.22
13.  Maharashtra 22814.89 0.00
14.  Odisha 2308.77 1230.67
15.  Punjab 3846.35 0.00
16.  Rajasthan 6532.15 2766.96
17.  Tamil Nadu 10730.45 5711.39
18.  Telangana 5692.60 0.00
19.  Uttarakhand 962.76 0.00
20.  Uttar Pradesh 15797.72 4655.31
21.  West Bengal 10474.40 3442.02
Totar: MH:3601 130199.04 34568.43
Budget under MH: 3602 for UTs with legislature

1. NCT of Delhi 5353.04 0.00
2. Puducherry 342.12 0.00
Torar. MH:3602 5695.16 0.00
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1 2 3 4
Budget under MH: 3475 for UTs without legislature
1. Aand N Islands 55.08 0.00
2. Chandigarh 537.58 28232
3. D and N Haveli 50.09 0.00
4. Daman and Diu 34.80 0.00
TotarL MH:3475 677.55 282.32
Budget under MH: 2552 for North Eastern States including Sikkim
1.  Assam 5375.77 0.00
2. Arunachal Pradesh 716.53 0.00
3. Manipur 1018.54 0.00
4. Meghalaya 799.26 0.00
5. Mizoram 1307.05 851.52
6.  Nagaland 953.84 532.25
7. Sikkim 276.91 152.21
8. Tripura 1261.65 0.00
ToraL MH:2552 11709.55 1535.98
Granp TotaL 148281.30 36386.73
Statement-111

The details of State-wise approved outlay allocated to the State Governments during
the Eleventh Five Year Plan and for the first two years of Twelfth Five Year Plan.

(X in crore)

SL. States/UTs Annual Annual Annual Annual Annual
No. Plan Plan Plan Plan Plan
2007-08 2008-09 2009-10 2010-11 2011-12

Approved Approved Approved Approved  Approved

Outlay Outlay Outlay Outlay Outlay
1 2 3 4 5 6 7
1. Andhra 30500.00  44000.00  33496.75  36800.00  43000.00
Pradesh
2. Arunachal 1320.00 2264.60 2100.00 2500.00 3200.00
Pradesh

3. Assam 3800.00 5011.51 6000.00 7645.00 9000.00
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1 2 3 4 5 6 7
4. Bihar 10200.00  13500.00  16000.00  20000.00  24000.00
5. Chhattisgarh 7413.72 9600.00  10947.76 13230.00 16710.00
6. Goa 1430.00 1737.65 2240.00 2710.00 3320.00
7.  Gujarat 16000.00  21000.00  23500.00  30000.00 38000.00
8. Haryana 5300.00 6650.00  10000.00 18260.00  20358.00
9. Himachal 2100.00 2400.00 2700.00 3000.00 3300.00
Pradesh
10. Jammu and 4850.00 5512.97 5500.00 6000.00 6600.00
Kashmir
11.  Jharkhand 6676.00 8015.00 8200.00 9240.00 15322.75
12.  Karnataka 17782.58  26188.53  29500.00  31050.00 38070.00
13. Kerala 6950.00 7700.47 8920.00 10025.00 12010.00
14. Madhya 12011.00  14182.61  16174.17 19000.00  23000.00
Pradesh
15. Maharashtra ~ 20200.00  25000.00 3595895  37916.00  42000.00
16.  Manipur 1374.31 1660.00 2000.00 2600.00 3210.00
17. Meghalaya 1120.00 1500.00 2100.00 2230.00 2727.00
18.  Mizoram 850.00 1000.00 1250.00 1500.00 1700.00
19. Nagaland 900.00 1200.00 1500.00 1500.00 1810.00
20. Odisha 5105.00 7500.00 9500.00 11000.00 15200.00
21.  Punjab 5111.00 6210.00 8600.00 9150.00 11520.00
22. Rajasthan 11638.86  14000.00  17322.00  24000.00  27500.00
23.  Sikkim 691.14 852.00 1045.00 1175.00 1400.00
24. Tamil Nadu 14000.00  16000.00  17500.00  20068.00  23535.00
25.  Tripura 1220.00 1450.00 1680.00 1860.00 1950.00
26. Uttar Pradesh  25000.00  35000.00  39000.00  42000.00  47000.00
27. Uttarakhand 4378.63 4775.00 5800.81 6800.00 7800.00
28. West Bengal 9150.00  11602.38  14150.00 17985.00  22214.00
TotaL States  227072.24  295512.72 332685.44 389244.00 465456.75
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1 2 3 4 5 6 7

29. AandN 604.83 672.62 833.18 958.38 1434.84
Islands

30. Chandigarh 267.63 304.65 319.22 450.91 661.89

31. Dadra and Na- 78.88 150.00 155.71 195.82 336.35
gar Haveli

32. Daman and 71.67 150.00 154.34 169.23 324.95
Diu

33. Delhi 9000.00  10000.00  10000.00 11400.00 15133.01

34. Lakshadweep 222.11 263.68 296.86 322.00 388.79

34. Puducherry 1455.00 1750.00 2250.00 2500.00 2750.00
TotaL Uts 11700.12  13290.95  14009.31 15996.34 21029.83

ToTaL (STATES AND
UTs)

238772.36  308803.67 346694.75

405240.34  486486.58

State-wise approved outlay for the first two years of the Twelfih Five Year Plan

(X in crores)

SL.No. States/Uts 2012-13 2013-14
Approved Outlay Approved Outlay

1 2 3 4
1. Andhra Pradesh 48935.00 53000.00
2. Arunachal Pradesh 3535.00 3700.00
3. Assam 10500.00 12500.00
4. Bihar 28000.00 34000.00
5. Chhattisgarh 23480.00 25250.00
6. Goa 4700.00 4715.02
7. Gujarat 51000.00 59000.00
8. Haryana 26485.00 27072.00
9. Himachal Pradesh 3700.00 4100.00
10.  Jammu and Kashmir 7300.00 7300.00
11.  Jharkhand 16300.00 16800.00
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1 2 3 4
12.  Karnataka 42030.00 47000.00
13.  Kerala 14010.00 17000.00
14. Madhya Pradesh 28000.00 35500.00
15. Maharashtra 45000.00 80500.00
16.  Manipur 3500.00 3650.00
17.  Meghalaya 3939.00 4151.00
18.  Mizoram 2300.00 2500.00
19. Nagaland 2300.00 2000.00
20.  Odisha 17250.00 21500.00
21.  Punjab 14000.00 16125.00
22.  Rajasthan 33500.00 40500.00
23.  Sikkim 1877.00 2060.00
24.  Tamil Nadu 28000.00 37128.00
25.  Tripura 2250.00 2500.00
26.  Uttar Pradesh 57800.00 69200.00
27.  Uttarakhand 8200.00 8500.00
28.  West Bengal 25910.00 30314.00
TotaL STATES 553801.00 667565.02
29.  Andaman and Nicobar Islands 1701.43 1867.10
30. Chandigarh 737.23 876.05
31. Dadra and Nagar Haveli 607.68 674.70
32.  Daman and Diu 568.25 630.05
33.  Delhi 15862.00 16625.95
34. Lakshadweep 400.78 442.33
35.  Puducherry 3000.00 2000.00
Torar (Uts) 22877.37 23116.18
TotaL (States anp UTs) 576678.37 690681.20




